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0.A./246/92 r  
Date 	i0ffice Report 	 Order ---------F----------------1------------------------------------------------  

28.5.92 Learned counsel for the petitioner prays 
that he may be allowed to withdraw this petition, 

with a permission to file a fresh petition, on the 
grounds taken in this petition as well as additional 
grounds. 	Prayer is accepted. 	The petition is 

I allowed to be withdrawn and is dismissed as withdrawn 
with a liberty to file a fresh petition as prayed., 

D.L.Mehta ) 
Mice Chairman 
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